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NATIONAL HUMAN
RIGHTS COMMISSIO

Update status of Zero Vi

RAJESH BEHERA ® BHUBANESWAR

The National Human Rights
Commission (NHRC) has recently
directed the Principal Secretary,
Revenue and Disaster Management
Department, Government of
Odisha, to present before the Com-
mission with the up-to-date status
report on the current status of con-
version of 589 "Zero Villages" and
20 "Forest Villages".

It has also directed to submit the
district wise details of converted
revenue villages and the status of
provided facilities, claims within
eight weeks, without fail. Monitor-
ing the petition filed by rights ac-
tivist and Supreme Court lawyer
Radhakanta Tripathy, the NHRC
passed the order.

The petitioner stated in the com-
plaint about the lack of bare neces-
sities and basic amenities in the vil-
lagers (mostly inhabited by STs and
SCs). These villages are known as
‘Zero Villages' as they are within
the reserved forest area. As the for-

est villages are not on revenue
records, they have no elected rep-
resentatives or Gram Sabhas.

Asper the 2011 census, India has
4,526 forest villages in the coun-
try, out of which 458 forest villages
are in Odisha. It has further been
mentioned that in May 2016, the
Union government had admitted
that there was a need for conver-
sion of forest villages into revenue
villages considering the difficulties
faced by the people living in forest
villages.

Tripathy also pointed out that
there are issues of human traffick-
ing, man-animal conflict, distress
migration, malnutrition and ab-
sence of healthcare and educa-
tional facilities, which are needed
to be resolved on priority basis.
The villages located in Dhenkanal,
Angul, Ganjam and Nayagarh dis-
tricts in Odisha are facing all these
problems. Villagers of Zero Vil-
lages should have facilities of safe
drinking water, playgrounds, all-
weather roads, PHC, education

under RTE Act, toilets, etc. for bet-
ter livelihood.

Citing denial and deprivation of
social justice, basic amenities to
more than 4,000 forest villages in
India, Tripathy pin pointed the
State of Odisha has more than 420
forest villages, where people lead
miserable life with sufferings.

The forest villages in
Chhattisgarh, Madhya Pradesh,
Jharkhand, West Bengal,
Maharashtra, Telangana, Andhra
Pradesh, Tamil Nadu, Kerala,
Karnataka and Northeast States
are also struggling for basic
amenities, bare necessities and
other welfare schemes as well as
suffering from Left-wing Extrem-
ism and ineffective constitutional
safeguards.

Considering the gravity of the
issue on 13.08.2024, the NHRC di-
rected the Secretary, Ministry of
Rural Development, Government
of India, the Secretary, Ministry of
Forest, Government of India and
the Chief Secretary, Government of

lages: NHRC to State Govt

Odisha, to look into the serious is-
sues and ensure the needful action
and submit their action taken re-
ports to the Commission within
eight weeks.

Pursuant to the notice of the
NHRC, Odisha Government sub-
mitted a series of communications
which admit the proposals are
pending at various levels. It is a
matter of concern that, despite spe-
cific laws and directions by the State
Ministry, the Secretary , Board of
Revenue, Odisha and the Director,
Land Records Surveys and Consoli-
dation, Odisha and all the Collec-
tors, the authorities have not flung
into action to complete the process
within the stipulated time, and even
after lapse of nearly nine years of
guidelines, issued on conversion of
villages, the actual status of con-
version is unclear, the NHRC ob-
served.

The Principal CCF Odisha and
the Forest Department are not
even aware about the number of
such villages, it added.
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P’thitta rape
case: NHRC
takes action

Kottayam: The National
Human Rights Commission
(NHRC), has taken suo motu
rey, W cognisance
e of the alle-
S ged sexual
abuseof ada-
lit girl in Pat-
hanamthitta
and the ar-
rest of 58 people so far out of
60 accused in the 30 FIRs in
the matter. Two of the accu-
sed are absconding abroad.
The commission has ob-
served that the contents of
the media report, if true, rai-
se a serious issue of the hu-
man rights violation of the
survivor. Therefore, it has is-
sued notices to the chief se-
cretary and the director ge-
neral of police, Kerala, cal-
ling for a detailed report in
the matter. It is expected to
include the status of the FIR,
her health and the medical
care, counselling and com-
pensation, if any, provided to
her in the reported matter
within two weeks. Tnn
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NHRC seeks report on Dehury’s pension issue

POST NEWS NETWORK

Keonjhar, Jan 20: The Nation-
al Human Rights Commission
(NHRC), New Delhi, has di-
rected the district Collector of
Keonjhar to submit a detailed
report on the case of Pathuri
Dehury, an elderly woman seen
crawling for two Kilometers to
collect her pension. The video
of the 74-year-old tribal woman
went viral, sparking concerns
over her treatment and the
lack of accessibility to basic
services.

The NHRC issued the di-
rective January 17, asking for
the report to be submitted by
February 24 for further con-
sideration. The action follows

a complaint from Radhakanta
Tripathy, a human rights de-
fender and senior advocate.
who brought the issue to the
Commission’s attention.

The disturbing video showed
Pathuri Dehury crawling to-

wards Raisuan Panchayat in
Telkoi Block, Keonjhar, as
there was no accessible road.
The Commission had previous-
1y ordered the district Collector
to take necessary actions and
submit an action report within

four weeks.

The complaint also highlight-
ed similar issues faced by Mad-
hav Jamuda, a disabled man
from Kuladera village. who
experiences similar challenges
due to a lack of roads and gov-
ernment assistance. The com-
plainant urged the Commission
to ensure that pensions are
delivered to the beneficiaries’
doorsteps, wheelchairs are pro-
vided to the differently-abled,
and areas are connected with
all-weather roads.

The NHRC had initially di-
rected the district Collector
to submit an action report by
October 30, 2024, but no report
had been received at the time
of the latest directive.
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CBI Court To Sentence Convicted Rapist-Murderer In RG Kar Medical
College Case

https://www.thehansindia.com/news/national/cbi-court-to-sentence-convicted-rapist-
murderer-in-rg-kar-medical-college-case-938299

Susmita Modak Hans News Service | 20 Jan 2025 11:20 AM IST

Sanjay Roy faces sentencing after being convicted of raping and murdering a 31-year-
old medical trainee at RG Kar Medical College, a case that sparked nationwide protests
in India.

A Central Bureau of Investigation (CBI) court is set to announce the sentence for Sanjay
Roy, who was convicted on Saturday for the rape and murder of a 31-year-old medical
trainee at RG Kar Medical College and Hospital in Kolkata. The crime, which occurred
in August 2024, triggered widespread protests across India.

The court found Roy, a civic volunteer, guilty under multiple sections including rape,
causing death, and murder. The conviction carries potential sentences ranging from a
minimum of 10 years of rigorous imprisonment to life imprisonment or the death penalty.

During the trial, Roy maintained his innocence, claiming he was framed and pointing to
his rudraksha chain as evidence. However, investigators identified him through CCTV
footage and a Bluetooth earphone found near the victim's body in the hospital's seminar
hall, where the crime occurred on August 9, 2024.

The case had significant repercussions, including violent protests that led to vandalism
at the hospital's emergency ward during a 'Reclaim the Night' rally. The incident
prompted the resignation of RG Kar College principal Sandip Ghosh and drew attention
from the Calcutta High Court and the National Human Rights Commission (NHRC).

The CBI filed charges against Roy in October, and the trial began in November at West
Bengal's Sealdah court. The victim's parents, present during the verdict, expressed
gratitude to the court for delivering justice. The case highlighted serious security
concerns in medical institutions and sparked debates about women's safety in public
spaces.
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India News | NHRC Takes Suo Motu Cognisance of Reported Sexual
Abuse of Girl by Several Individuals in Kerala

https://www.latestly.com/agency-news/india-news-nhrc-takes-suo-motu-cognisance-of-reported-
sexual-abuse-of-qirl-by-several-individuals-in-kerala-6580428.html

Get latest articles and stories on India at LatestLY. According to an official release, the
Commission has observed that the contents of the media report, if true, raise a serious

issue of the human rights violation of the victim girl.
New Delhi [India], January 20 (ANI): The National Human Rights Commission (NHRC)

has taken suo motu cognisance of the reported sexual abuse of a girl belonging to the
Scheduled Caste in Pathanamthitta district of Kerala and the arrest of 44 people so far
out of 59 accused in the 30 FIRs in the matter. Reportedly, two of the accused are
absconding abroad and the remaining 13 others are yet to be arrested.According to an
official release, the Commission has observed that the contents of the media report, if
true, raise a serious issue of the human rights violation of the victim girl. Therefore, it
has issued notices to the Chief Secretary and the Director General of Police, in Kerala
calling for a detailed report on the matter.

"It is expected to include the status of the FIR, her health and the medical care,
counselling and compensation, if any provided to her in the reported matter within two
weeks," the release said."According to the media report, carried on January 15, 2025,
the girl, who is now 18 years old, has reportedly alleged in her complaint that she was
sexually abused by several individuals. The matter came to light during counselling
conducted by the Child Welfare Committee, after the victim's teachers at an educational
institution, informed the panel about noticeable changes in her behaviour," it added.

On January 9, NHRC took a suo motu cognizance of a tragic incident where a 72-year-
old man reportedly committed suicide on December 25 last year after being denied
treatment under the Ayushman Bharat Pradhan Mantri Jan Arogya Yojana (AB PM-
JAY) at a government-run hospital in Bengaluru, Karnataka.The victim, enrolled in the
AB PM-JAY scheme, sought medical treatment at the Kidwai Memorial Institute of
Oncology but was denied coverage due to the alleged lack of state government orders,
despite his eligibility. (ANI)
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Kerala: NHRC Takes Suo Motu Cognisance Of Sexual Abuse Case In
Pathanamthitta, Issues Notices To State Authorities For Detailed
Report

https://www.freepressjournal.in/india/kerala-nhrc-takes-suo-motu-cognisance-of-sexual-
abuse-case-in-pathanamthitta-issues-notices-to-state-authorities-for-detailed-report

https://english.mathrubhumi.com/news/crime/kerala-pathanamthitta-sc-girl-abuse-nhrc-
notice-1.10270498

The Chief Secretary and the Director General of Police, Government of Kerala, have
been issued notices to submit a detailed report within two weeks, including the status of
the FIR, the individual's health, medical care, counseling, and compensation.

FPJ News ServiceUpdated: Monday, January 20, 2025, 09:59 PM IST

The National Human Rights Commission (NHRC), India has take suo motu cognisance
of the reported sexual abuse of a girl belonging to the Scheduled Caste in
Pathanamthitta district of Kerala and arrest of 44 people so far out of 59 accused in the
30 FIRs in the matter. Reportedly, two of the accused are absconding abroad and
remaining 13 others are yet to be arrested.

The Commission has observed that the contents of the media report, if true, raise a
serious issue of the human rights violation of the victim girl. Therefore, it has issued
notices to the Chief Secretary and the Director General of Police, Kerala calling for a
detailed report in the matter. It is expected to include the status of the FIR, her health
and the medical care, counseling and compensation, if any provided to her in the
reported matter within two weeks.

According to the media report, carried on 15th January, 2025, the girl, who is now 18
years old, has reportedly alleged in her complaint that she was sexually abused by
several individuals. The matter came to light during counseling conducted by the Child
Welfare Committee, after the victim’s teachers at an educational institution, informed the
panel about noticeable changes in her behaviour.
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https://jantaserishta.com/local/kerala/kerala-nhrc-takes-suo-motu-cognizance-of-sexual-
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NHRC issues notice to Kerala govt over sexual abuse case

https://www.uniindia.com/news/india/nhrc-issues-notice-to-kerala-govt-over-sexual-
abuse-case/3371897.html

https://www.msn.com/en-in/health/nutrition/kerala-nhrc-takes-suo-motu-cognisance-of-
sexual-abuse-case-in-pathanamthitta-issues-notices-to-state-authorities-for-detailed-
report/ar-
AA1xx30x?apiversion=v2&noservercache=1&domshim=1&renderwebcomponents=1&
wcseo=1&batchservertelemetry=1&noservertelemetry=1

New Delhi, Jan 20 (UNI) Taking suo motu cognisance of the reported sexual abuse of a
girl by several individuals in Pathanamthitta district, Kerala, the National Human Rights
Commission (NHRC) on Monday issued notices to the Chief Secretary and the Director
General of Police of the state.

The Commission has called for a detailed report in the matter within two weeks.

“The report is expected to include the status of the FIR, her health and the medical
care, counseling and compensation, if any provided to her in the reported matter,” the
NHRC said in a statement.

The media on January 15 reported that an 18-year-old girl belonging to the Scheduled
Caste in Pathanamthitta district of Kerala was sexually abused by around 59 people. In
her complaint, the girl alleged that she was sexually abused by several individuals.

The matter came to light during counseling conducted by the Child Welfare Committee,
after the victim’s teachers at an educational institution, informed the panel about
noticeable changes in her behaviour, the NHRC said.

“In total 44 people out of 59 accused have been arrested so far in the 30 FIRs in the
matter. Reportedly, two of the accused are absconding abroad and remaining 13 others
are yet to be arrested,” it added. The Commission has observed that the contents of the
media report, if true, raise a serious issue of the human rights violation of the victim girl.
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NHRC Probes Kerala Abuse Case and Karnataka Scheme Tragedy

https://www.devdiscourse.com/article/headlines/3232018-nhrc-probes-kerala-abuse-
case-and-karnataka-scheme-tragedy

The NHRC investigates abuses in Kerala and a Karnataka healthcare scheme incident.
A girl from the Scheduled Caste in Kerala suffered sexual abuse, prompting NHRC
action. Meanwhile, in Karnataka, a 72-year-old man committed suicide after being
denied healthcare under the Ayushman Bharat scheme.

Devdiscourse News Desk | Updated: 20-01-2025 20:17 IST | Created: 20-01-2025
20:17 IST

The National Human Rights Commission (NHRC) has taken suo motu cognizance of a
reported sexual abuse case involving a girl from the Scheduled Caste in Pathanamthitta
district of Kerala. As of now, 44 out of 59 accused individuals have been arrested based
on 30 FIRs. Two suspects are reportedly abroad, while 13 others remain at large.

In a statement, the Commission addressed the serious human rights concerns
highlighted in media reports, prompting them to issue notices to Kerala's Chief
Secretary and Director General of Police for a comprehensive report. This report is
expected to elucidate the FIR status, the victim's health, and any medical care,
counseling, or compensation provided, with a deadline of two weeks for submission.

Separately, the NHRC also took note of a tragic case on January 9 concerning a 72-
year-old man who allegedly took his life on December 25 after being denied medical
treatment under the Ayushman Bharat Pradhan Mantri Jan Arogya Yojana (AB PM-
JAY) at a state hospital in Bengaluru, Karnataka. The deceased was eligible but was
denied coverage due to reported state government lapses, raising serious concerns
over policy implementation.

(With inputs from agencies.)
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NHRC seeks report from Kerala on Dalit girl’s rape involving 59
accused

https://www.daijiworld.com/index.php/news/newsDisplay?news|D=1264192

Mon, Jan 20 2025 10:53:05 PM

New Delhi, Jan 20 (IANS): The NHRC has taken suo motu cognisance of the reported
sexual abuse of a girl belonging to the Scheduled Caste in Kerala and arrest of 44
people, seeking a report from the state government within two weeks, an official said on
Monday.

So far, 59 accused have been named in 30 FIRs filed in connection with the matter in
Pathanamthitta district.

Two of the accused have fled the country and 13 others are yet to be arrested.

The Commission has observed that the contents of the media report, if true, raise a
serious issue of the human rights violation of the victim girl.

It issued notices to Kerala’'s Chief Secretary and the Director General of Police, calling
for a detailed report in the matter.

The NHRC said the report should include the status of the FIR, the victim’s health and
the medical care, counselling and compensation, if any, provided to her in the reported
matter within two weeks.

According to the media report, carried on January 15, the girl, who is now 18 years old,
reportedly alleged in her complaint that she was sexually abused by several individuals.

The matter came to light during counselling conducted by the Child Welfare Committee,
after the victim’s teachers at an educational institution informed the panel about
noticeable changes in her behaviour.

Earlier this month, the NHRC took cognisance of an incident in Karnataka in which a 72-
year-old man committed suicide on December 25 after a public hospital in Bengaluru
declined to provide him treatment under the Ayushman Bharat scheme.

As per a media report, the state-run Kidwai Memorial Institute of Oncology had denied
him the benefit of Rs 5 lakh cover under the Ayushman Bharat Pradhan Mantri Jan
Arogya Yojana (AB PM-JAY) for which he had enrolled himself, stating that state
government orders in this regard had not arrived yet.

Observing that the contents of the media report, if true, raised a serious issue of
violation of human rights, the Commission said that a few more cases regarding the
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NHRC seeks report from Kerala on Dalit girl’s rape involving 59
accused

https://www.socialnews.xyz/2025/01/20/nhrc-seeks-report-from-kerala-on-dalit-girls-
rape-involving-59-accused/

Posted By: Gopi January 20, 2025

New Delhi, Jan 20 (SocialNews.XYZ) The NHRC has taken suo motu cognisance of the
reported sexual abuse of a girl belonging to the Scheduled Caste in Kerala and arrest of
44 people, seeking a report from the state government within two weeks, an official said
on Monday.

So far, 59 accused have been named in 30 FIRs filed in connection with the matter in
Pathanamthitta district.

Two of the accused have fled the country and 13 others are yet to be arrested.

The Commission has observed that the contents of the media report, if true, raise a
serious issue of the human rights violation of the victim girl.

It issued notices to Kerala’s Chief Secretary and the Director General of Police, calling
for a detailed report in the matter.

The NHRC said the report should include the status of the FIR, the victim’s health and
the medical care, counselling and compensation, if any, provided to her in the reported
matter within two weeks.

According to the media report, carried on January 15, the girl, who is now 18 years old,
reportedly alleged in her complaint that she was sexually abused by several individuals.

The matter came to light during counselling conducted by the Child Welfare Committee,
after the victim’'s teachers at an educational institution informed the panel about
noticeable changes in her behaviour.

Earlier this month, the NHRC took cognisance of an incident in Karnataka in which a 72-
year-old man committed suicide on December 25 after a public hospital in Bengaluru
declined to provide him treatment under the Ayushman Bharat scheme.

As per a media report, the state-run Kidwai Memorial Institute of Oncology had denied
him the benefit of Rs 5 lakh cover under the Ayushman Bharat Pradhan Mantri Jan
Arogya Yojana (AB PM-JAY) for which he had enrolled himself, stating that state
government orders in this regard had not arrived yet.
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Observing that the contents of the media report, if true, raised a serious issue of
violation of human rights, the Commission said that a few more cases regarding the
problems being faced by the beneficiaries of the AB PM-JAY scheme for senior citizens
had also been mentioned in the news report.

Taking suo motu cognisance of the matter, the NHRC issued notices to the Secretary of
the Union Ministry of Health and Family Welfare and the Chief Secretary of Karnataka
and called for a detailed report on the matter.

Source: IANS
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NHRC seeks report on elderly tribal woman crawling 2km for pension

https://timesofindia.indiatimes.com/city/bhubaneswar/nhrc-seeks-report-on-elderly-
tribal-woman-crawling-2km-for-pension/articleshow/117399903.cms

Jan 20, 2025, 06.02 PM IST

Keonjhar: The National Human Rights Commission (NHRC) has directed the district
collector of Keonjhar to submit a report on the case of Pathuri Dehury, a 74-year-old
tribal woman who was reportedly forced to crawl 2km to collect her pension at Raisuan
panchayat in Telkoi block.

The commission has given time till Feb 24, 2025, to submit the report, following its initial
direction on Jan 17. The move comes after senior advocate and human rights defender
Radhakanta Tripathy filed a complaint based on a viral video showing Dehury's plight.

The case also highlighted similar hardships faced by another disabled resident, Madhav
Jamuda from Kuladera village in Khuntapada, who struggles due to lack of proper road
connectivity and govt assistance.

In his complaint, Tripathy urged the commission to ensure doorstep delivery of old-age
pensions, provision of wheelchairs to the affected individuals and construction of all-
weather roads to improve village connectivity.

The NHRC had previously directed the district magistrate on Oct 30, 2024, to take
necessary action and submit a report within four weeks. However, no response has
been received from the authorities yet.
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NHRC Takes Action in Kerala Scheduled Caste Girl Abuse Case

https://www.devdiscourse.com/article/law-order/3232154-nhrc-takes-action-in-kerala-
scheduled-caste-qgirl-abuse-case

The NHRC issued a notice to the Kerala government and police over reports of sexual
abuse of a Scheduled Caste girl in Pathanamthitta. The girl's complaint led to the arrest
of 44 out of 59 accused, and the NHRC seeks a detailed report on the case, including
her well-being.

Devdiscourse News Desk | New Delhi | Updated: 20-01-2025 21:34 IST | Created: 20-
01-2025 21:34 IST

The National Human Rights Commission (NHRC) has issued a notice to the Kerala
government and its police chief following allegations of sexual abuse involving a
Scheduled Caste girl in Pathanamthitta district. The commission described the media
report, dated January 15, as raising grave human rights concerns if verified.

The case emerged after counseling by the Child Welfare Committee, triggered by
behavioral changes observed by her teachers. The girl's complaint led to significant
legal action, with 44 arrests made out of 59 accused in the matter. Two suspects are
reportedly abroad, while 13 remain at large.

The NHRC has demanded a comprehensive report from Kerala's chief secretary and
police director general. The report should include the First Information Report (FIR)
status, the victim's medical care, counseling received, and any compensation provided,
with a deadline set for two weeks.
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NHRC  #d & GYMMIAET oTd § U ds&! & 1Y o5 Afaadl gkl
SIUT T MuvT 1 Xqq: J7 foran

https://insamachar.com/nhrc-takes-suo-motu-cognizance-of-alleged-sexual-assault-on-
a-qgirl-by-several-persons-in-pathanamthitta-district-of-kerala/

Posted on20 SIFa3t 2025

S HFATIDHR SART (NHRC) 3 d & GUMMARIST forel § SrIgfed Siifd &1 Tb dga!
& TIY HIAT I YU & A H Wd: I o 31 39 AHA & 30 THIMEIHR H 59
R A T 39 b 44 AN &1 FRUAR fHar a1 81 9dran o @7 8 & & R fadwr
HRT Y g 3R S1epT 13 I 3t dop FIRuaR =&t fopar manr 3|

3TART 3 urn g b Hifsar Raid, afe g 8, ) difsd dsot & AFaiieR Ieae &1 1R
el IoTdt g1 SR, 381 HRa & o7 IR 3R Yoy Agiewe &l Aifed wRt &)
Ao H fawga Ruie Al g1 399 3 9we & HidR TheMgsiR & [T, 396 Wy $iR
fRare fpu 7Tu Ame & S8 U 1 TS Rifha @y, WS SR garas (afe B 8Y) 3
SR QM B3 Bt IHIE B

15 SFARY, 2025 HI USRI HifSar KUK & AR, ASH!, S 3 18 T BT §, 7 Ul
RreTad § Sfd IR R o5 afedqdl gRT ST A9 TMYUT 6T 3RIY TT g1 I8 JrHel a1d
HIT AT GRT AT SR & ERME I IHT THI § 31T, JF T &b
I # 09d & I tifsar & el 3 396 deR # I@a- deadl & §R H
S|
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NHRC A &3d H &3 afaaqdl gRT dsd! & a9 ol &t Ruid &1 w@a:
3= feran
https://jantaserishta.com/world/nhrc-takes-suo-motu-cognizance-of-report-of-sexual-
abuse-of-girl-by-several-persons-in-kerala-3783077

Gulabi Jagat

20 Jan 2025 10:37 PM

New Delhi: YP1F HFAMYSR AN (TTTSREN) F BT & GUHMIAST ol § Srggferd
SIfd Pt U TSh! & Y HIYT T MY 3R JATHA H 30 THIMEIR F 59 R0 &
3§ TP 44 AT B IRGART BT Wad: TIH AT §1 BT IR W, & ARIYT fae=r ymr 79 §
3R Y 13 37 FI it g RWIR & fovan a1 81 U snfiraiies fosifid & SER,
3T 3 U § o wifear R &t gl afe 9 8, df difed as&! & AFdYsRI &
oY BT THR GeT Iowl 81 IR, 38 I § 7 Fiuad 3R Yo AeT-esis &l
e IRt HR A R faxgd Rad arh 31 fogfia & wer mar 8, 59 &) vde & iR
THIMZIAR P fRUfA, 396 Wy 3R RaiE few U Aamd # 3§ UeH ot T8 fafren
SEHTS, TR 3R G3HTd9l (Afe s 81) B IHGRI A B B 3G 81"

15 SR, 2025 DI YHIRIG Hifedl RUE & TR, TSPI, off 39 18 T4 Pt g, 7 Ul
Rrerad 7 S IR R RIY T | & w3 afeqal gRT 39T O YT fHar T o)
I8 YAl 919 HeaTul JAfT gRT MAIfSa ST & GRM USI # 3, 5 U
e dwF # difsar & el 3 09 B 396 IagR § IwaH1T geadl & IR H
Sam|

9 SHa%t I, NHRC 7 Th guG beHl & Wd: 3 for, ford U 72 auifg =afad 3 fsd
A 25 GHR Pl FrAled & dIIT B U BN SROATA § S HRA JYHEAT 54
3R TISHT (AB PM-JAY) & T8d 3d19 ¥ 396R fHT OM & §1¢ ST IR W sl
C2ESIRIN

AB PM-JAY aoHT # AHifed Hifed A fhgas Amiad Sxiede 3 sii-praret & fafde
JUAR B | &I, dih IYD! Ul & FTd9[G, I5T WWHR o HGR Bl HIAT HHI &b
HRUT I HILS J dfad B a1 171 (TEH3MS)
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P’thitta rape case: NHRC takes action

https://timesofindia.indiatimes.com/city/kochi/pthitta-rape-case-nhrc-takes-
action/articleshow/117406230.cms

Jan 21, 2025, 12.02 AM IST

Kottayam: The National Human Rights Commission (NHRC), has taken suo motu
cognisance of the alleged sexual abuse of a dalit girl in Pathanamthitta and the arrest of
58 people so far out of 60 accused in the 30 FIRs in the matter. Two of the accused are
absconding abroad.

The commission has observed that the contents of the media report, if true, raise a
serious issue of the human rights violation of the survivor. Therefore, it has issued
notices to the chief secretary and the director general of police, Kerala, calling for a
detailed report in the matter. It is expected to include the status of the FIR, her health
and the medical care, counselling and compensation, if any, provided to her in the
reported matter within two weeks.

The survivor, who is now 18 years old, has alleged in her complaint that she was
sexually abused by several individuals. The matter came to light during a counselling
session conducted by the Child Welfare Committee, after the victim's teachers at an
educational institution, informed the panel about noticeable changes in her behaviour.
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Rahul Gandhi: T g Mt 3T & T 91 gob & WaRT? I5I4 F $gl- g4
YR 1Y A &S V8 82 Ty

https://www.theindiadaily.com/india/why-rahul-gandhi-said-we-are-fighting-with-indian-
states-news-61983

gd e A < B Tt g iR TR-au e TRl & I gg &1 91d Bl 8, o B
3TN, d BTG 3R AHTa! o I 1 TS B 91T B E 6.

Edited By:Gyanendra Tiwari Updated : 20 January 2025, 04:39 PM IST

HIT TG 3R AHTHT H fqger & a1 Agd Tieht 3 0= 20 1 I SATET & A ITTd HIRAR
T Hs IR U 99 QU €, oY 370! GHIER! TR AT 36 §. s R 3! a1 ATqHgl &1
IO I TOR3IGIS D1 75 &, 3R 3 Tod dl & YR W IASHidd dR W B §. Afed 39
IR FBI 'HRA Y A TS BI §1d BB U SR TR FaTd @ R AT E.

g e A JUAR DI BT U, "GH doid], IRTHTH 3R G& YR AY (The Indian State) I
TS R . IP] B UT b I8 Fad U AoHifae Jus e 8. Tel It Agd ek € S
HEd g, "H 8] HHdT fb YR U Y 8." I IR-8R T8 Hod 64 & [ R Rt Il &1 Th
T g, 3R S IyaTe B Y 1€ . 3T arel 99 39 91 B g FRAT 2.

U™ & ST®Q 12 § HRA Y Bl Sl WHR & [AUrdt 3R SRGRT 31 & ¥4 H
RIS foar T 3. gd e A HRA Y Y A BT 91 HED &R I Al g5 TR &
RIATE g &1 910 B §. ITHT TG AHIHT, IASTTHT, I IRBRI, Tarddl, 3R 37 qaft
BRI G137 & RIS g BT UAH ©.

gd e A ugd Ht S Y 3R [ Y A F IMUR W die B HIAY Pi 8. IS Tg
TATAT o7 o o I8 99 ST § $R IR 3, Al 3(d T8 I T 8T © [ d T 3R
RIS T TA BRI G 6.

HRA WY ¥ TS BI 1d Db Agd A ¢ & Agafd, It Igurel, gUie I & g&i
e, BTE HIE &b ol 3R T T g8 PRI & RAaTs g &1 ¥ o 3 8. g aft
TRITY N & Aheial 1 Ew &,

g e BT Arefardl W gad ugd a9 &t o, 519 I U g TRBR & TP dfa-ic
URATd 1 WIAS-eh U Y TS el UT. $Hab §1a, gl it o= & Iyufcr 3R S urdf 1
JEpTAlA S{egel Q=T Tieh & Y AR HRIFRE UIe] &b A1 Th S1d UR SXITER B ol
3y,
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g A HH Tg T8 Far fb S uret, S g T o Ted 9 Aldhad & e QR Uret g
1 ST BT §, STD -dT 4 GIAF ¥ DI TURT Ui} & Y S Ff DI, SqP 37T,
SHIES g, o W3S & IR TR g8 - H T«T URad= dxaM & N $=d 7, J Igd
Tieht 7 10 RIdER 2024 F T ATHI B2 3R A 7 HRA-faRTel 3farst SoM arelt JrHTe-
3ARDT I S IR ¥ &l GallohTd B1?

37 9 PR T T8 Wb e 6T ¢ [ 91a 2017 & Rifdr s & Srparmd & HRd g 1 3R =it
et & ot Tad g1 a1 o1, df o ga el gy i § T sifdeiial I e 9 wn
2018 H HATRI AFIRIGR I & SR 3761+ I A1 I T Gardbrd o1 At
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TATTSRAT A sheas A uv o J3+:-3arey §3Ted &1 4 9Wig
https://www.bhaskar.com/local/rajasthan/pali/news/nhrc-takes-cognizance-of-gne-
myopathy-in-rajasthan-134330537.html

ST AHATRISR SHTRANT (TTCSIRE) A 8. dHd HeR gRT ST ARt &1 gk geiy A7 Hifd &
YA PR B 31diet TR T foran B 1 3MmalT 3 W 3R URaR SHedTul HATa &1 3aRadh BRATg
H IR e & HieR RUIE ugd < & Aew Ru

SHes Araaf Far g2

SieTE Al Ue gefy 3raifdie faeR B, R aiqofkmat &t seeidt fR-4R dadt 21 g A
THIR TR gaT aa%h | H Y= gia 8 3R efR-efR It nfcrefierdr sik srerfkar &1 wvifad axar g

Hifa T 9183 811 P BRI FHHC:

STATd [P Fe BT UTT: 3 garH I I RS 7S &1 garsii iR Tgridh USRI UR T
Yo A ge et 8, Safer siies At & mis so9 diia |1

IS4 TS 9% TgT Ta1: Si-s A o TR gary I o forE 1S 718 s TIST13l Tty
T8l 33T qHhd |

fa~fta TeTaa &1 sruTa: 39 Hifd & dgd 3o & fore < o areht fawita e off Siemg arateft &
TSN 1 gl et
AFATRIPGR §4: 3. USRI 3 Fal & ohiuas araedt & aien &1 37 gfaurstt § dfed a1 3796

FHMA &b ISR (TS 14) 3R Sia AR TRAT P SRR (3RS 21) BT Ieeiw 8, o HRIK
U gRI UM fPU MU E | SEH 3 Ife®hR & UHIfdd sufdal & 1Y 31 SRR 3|

S USRI A TITT SRt & Sies riti &1 gt gary 1 Hifd & wnfid a3 &1 R a1 ot ofik
ARG TATT H1 T I TN & 1 S & B AT bt Y | THATT o1 IR Twig & HieR sa=ads
HRATS BB RN B RIS TRgd B BT (a1 gz mar g1 g Mo Aftedt & g & ofik 3976 fow
T SR AT A & Ie=a 9 e mn g

TR g fob WA SR URAR Hed1ur #3163 = Ugd g1 2017 H AP GaiH I IuER i 718 o,
R 2021 H sifam = faam mam| SRt = 39 AHe &) 9IS 3R AU §dld §U HAT § dabTd
HaIH HEH I DI A Bl g
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TEp R fEW! & o Iea- War: S, HER! 7 ARG eR fSh! o TRISH &1 JET3f Dl ¥
FRA & e w3 Ayl ugd &1 €| Safded FIaeR & Sfddl, F3 Id] H# 8T8 1S as & T3 Bt
AT Pt § Al I ATTRIHAT3N aTe FLST B UgaH HR Ig (a9 JFAUTE USH o1 o T | S 3
I A AN B g B |



